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the need to contain inflationary pres
sures, which have plagued the eco
nomy lor some time.

Appointment to posts oI the level of 
Director, Managing Director and 
Chairman' of public sector companies 
are made by Government. The pay 
scales attached to these posts are, 
therefore, decided by Government. 
There 6re four scales of pay applic
able to these posts:—

Schedule ‘A’ — Rs. 3500-125-4000
Schedule 'B’ — Rs. 3000-125-3500
Schedule ‘C’ — Rs. 2500-100-3000
Schedule *D’ — Rs. 2000-100-2500

The determination of the scale of 
pay for these posts is done by a care
ful evaluation of the responsibilities 
of each post judged by the relevant 
criteria including investment, turn
over, employment, technology, organi
sational problems, etc. Government 
have not accepted that private sector 
remuneration levels should govern t»e 
pay scales for these posts. Except for 
the Schedule *D' scale, none of the 
other three scales of pay has been 
revised. , 1; J | . f

Scheduled Castes/Tribes employees In 
Cotton Corporation of India

9318. SHRI A. S. KASTURE: Will 
the Minister of COMMERCE be pleas
ed to state;

(a) the total number of employees 
belonging to Scheduled Castes and 
Scheduled Tribes iti various categor
ies of serviceg in Cotton Corporation 
of India;

fb) whether the' number of Sche
duled Castes and Scheduled Tribes 
employees therein is adequate consi
dering the fixed mandatory percen
tage these Communities in services 
in various categories; and

(c) if not, the steps Government 
contemplate to increase the number 
o f these communities in various cate- 
Smetfdf U rVtees?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):
(a) 53.

(b) The percentage Is adequate in 
respect of all categories except Class 
I and Class II.

(c) At present the Corporation is 
considering reduction 5n overhaul ex
penditure including organisational 
personnel. However, efforts will be 
made to achieve the required percent
ages of reservation while implement
ing the process of reduction or re
deployment of personnel.

Suggestion made by All India State
Cooperative Banks to introduce
lower rates of interest to small 

and marginal farmers

9319. SHRI B. S. BHAURA: WiU 
the Minister of FINANCE be pleased 
to state:

(a) whether the All India State 
Cooperative Banka Federation has 
urged the introduction of lower rates 
of Interest to small ana marginal 
farmers; and

(b) if so, Government’s reaction 
thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI
MATI SUSHILA ROHATGI); (a) No 
proposal has b£en' received by the 
Government so far from the AH India 
State Cooperative Banks Federation 
foj* introdulrtion fe* lower rates of In
terest to small and marginal farmers. 
The Federation has, it is reported, con-1 
Sidered this matter in its Board Meet
ings and has requested its Member’ 
Banks to work but necessary details 
for introduction of differential lend
ing rates in the cooperative sector.

(b) Does not arise. ,




